
.APPL1G4TS: 

Sri.S.S.Dalj 	v/s. Supdt.of Post Offices,Bagalkot and Others. 
To. 

1. 	Sri.S.K.Mohiyuddin,Advocate,No.jj,Jeevan Buildings, 
•Kuinarapark East,Bangalore-i. 

11 

- 	Subject:- Forwarding .f copies of the Orders passed by. the 
Central administratiVe Triburial,Earigalore. 

Please find enclosed herewith .a copy of the DER/ 
STAY (JOER/fl'4TEflIM CIDER/, pass'èd by :ihis Tribunal in the above 
mentioned application(s) or. 15-04-1994. 

vL 

ErurY REGIS 
JDICIAL flRPNCHES. 

1. 	 gm* 	: 



P. 3ustice P.K. Shyamsundar, Vice Chairman 

Mr. T.V. Ramanan, Member (A) 

Shri S.S. Dali 
/o. Sri Shivalirigappa 

B.P.M. Kadafnpura 8.0. 
Badami Taluk, Bijapur District. 	•.... Applicant 

BY Shri S.K. flohiyuddian, Advocate) 

'Is. 

Is Superintendent of post Offices, 
Bagalkot. 

 Director of postalServices 
t<. Region, Dharwad.• 

 post Master General 
N.K. Region, Oharwad. 	 .... Respondents 

ORDER 

• 
(Mr. P.K. Shyamsundar, Vice Chairman) 

There is an inordinate delay in filinc this 

application. 	do We 	not think it proper to entertain this 

• belated application despite the endeavour made by the 

0 aP. plicart's counsel. 	We are told that the delay is because 

,f the applicant was on a long pilgrimage, 	We cannot accept 

)) that as a reason for condoning the delay..we are not 

satisfied with the 	grouncraisad for condoning the delay. 

494  W, therefore, see no reason for condoning the delay and 

consequently dismiss this application as barred by time. 

rRUECOPT - 	•••' 

- • 

SECTION OFE 	( It-! 
(T,,. RAMAa*ri) 	 (P.1<. SHYAJISUNDAR) 

NEMBER(A) . 	 icc 	MPo 
CE1TRAL APMlN! Si1AflVE T 	' 

ARrnTft$AL BENCH 
BMGALORE 	

• mrL 
I 	•. 


